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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH.

o A.NO.2133/99

New Delhi thls the 11th Day of September, 2000,

Hon_'ble Mr.Justice V.Rajagopala Reddy, Ve (J)
Hon'ble Mr, S.A.T. Rizvi, Member XA)

In the matter of:

Sh,Gulzar singh ~
S0 Mam -hand
working as Slactricel Assistant
Loco Shed _.
Morthern RiEilway
Tukhl akabad
ey Daind,

Shri (m end

o shri Sirta zam
Slectrizal asstt,

ILocn shoed

Mrthern Railway

Tughlzkab:d

New Delhi,

Shri Darshan Singh

Yo shri z.ont ram
Blect, Assistant

Rorthern Rajiliway

loco shed

Ghazieb:zd, u,p,

Shri rekash rumsr
&z Shri lLeela Fam
Blect, Assistant
Northern rallwav
Locc ched
Ghazisbad, u,p,

shri Pradeep Singh
¥c shrd Balwamt singh
_ Elect, Assistant
Rorthern Railway .
Loco shed, Tughlakabad,
New Delhi
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Shri Tom.! c, James
8’0 James

. Elect, assistant
Loco shed, Tughlakabad
Northern Railway
New Delhi,

Shri Paramjeet Singh

- &0 shri Jamel Singh

Elect, Assistant
Loco shed, Ghaziabad
Northern Railway
Ghazisbad,

Shri Yash pal
S0 shri am Prakash
Elect, Assistant

‘Loco shed

Northern Railway
Ghaziabagd, u,P,

Shri Ajay Bhadur

S0 shri subedar Singh
Elect, aAssistant

Ioco shed

Northern Railway

Tughlakabad, New Delhi,

Shri sawarn Singh

&0 sardar Gurnam Singh
Elect, Assistant

Loco shed

Northern Railway

Ghaziabag, u,P,

Shri sompal Singh

S/o shri chhahal Singh
Elect, assistant

Loco shed

Northern Rallway

Tughlakabag

New Delhi,
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12, Shri murarilal
&0 shri Hukam Singh
_ Elect, Assistant
Loco shed
Tughlakabad
Northern Railway
New Delhi,

13. Shri surinder Kumar

&0 shri singh Ram }
Elect, Assistant

Loco Shed
Northern Rallway
Tughlakabad, New Delhi,

14, Mohd, S,.,2.4l1i1 razvi

S0 Mohd, Sayed Hasmat Ald

Elect, Assistant

Loco Shed

Northern Railway

Ghazisbad,

5. shri 8ijender Mohan
S/o shri Devi Dayal
Electric Assistant

Loco ched
Northern Railway
Ghaziabad,

16. shri shyamlal
S0 shri Bhaqu Ram
Elect, Assistant
Locc Sshed '
Northern Rzilway
Ghaziabad,

17. shri Harish xumar
/o shri Ganga Ram
Elect, Assistant
Northern Railway
Ioco shed
Delhi,

shri Gurjinder Singh
8’0 shri Gurcharan Singh
Elect, Assistant

ILoco Shed
Northern Railway
Ghazisbad,
(By Adv.: Sh. S.K.8awhney)
Versus
1, Union of India through

General Manager

«..Applicants




7
DR Office _
-Rew Delhd, ~
.. (By Advocate: sh. p M, Ahl\a:’at,) +eoRespondentg

ORDER (ORAL)
By Hon’ble Mr. Justice, V.Rajagopala Reddy, VC (J):-

The only grievance in this case as against the
promotion of alleged Juniors to the applicants 1in the
post of Sr. Electric Asstt.

2. It 1is seen from the record that the applicants
havg not made Q parties ts‘thexpersons who have already
been promoted in the year 1997—98. Unless these persons
are made parties, no relief can be granted to the
applicants 1in this OA as they are the necessary parties

and they are entitled to be heard.

G —.
3. In the circumstances, the OA, %herefore, fails on
ground of non-joinder of necessary parties. It s,

however, open to the app11can§s to file a fresh OA on the

same cause of act1on after mgggng-ﬁhe necessary parties.

No costs.

) C%)é%p%\u[amgg
(S.A.T.Rizvi) (V.Rajagopala Reddy)
Member (A) Vice Chairman (J)
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